
26 Written Answ~rs 

while assessing the availability of re ource, 
for funding the a.nnual plan 0 the States 
during resources discus ion held by the 
Planning Commission every year. 

(b) According to budget estimat fo 
1987 .. 88 th Ina imum non ... plan exp ndi
ture of ,a tate Government i , that 0 

Mabarashtra. 

lOB Loan to erala Government 
o pa~d 

1245. SH 
th.e Mini te 
st te : 

URUP Will 
C ' be plea ed to 

(a) whether the Industrial 'Develop" 
Dlent Bank of India ba ,given any loan to 
Government Companies of Kerala; and 

(a,) if SIO, the name of tho',~ conlpanl 
and, th amount ' provid d to these 
companie , ? 

THE MINIST R F STAT - 1 THE 
,M NIS R Y 0 I ANC.F (SHR 
JANARD A A PO'OJARY) : (a) and (b) 
The Industrial Development Bank of India 
has reported tbat as at the end of Jun , 
1917 it had sanctioned direct loan assistance , ,. 
aggr,eg;ating to R. 126.20 crure to . 25 
'Govern(uent Companies in Ketal. As per 
the tatute s governing pub He financial 
institutions and the praotices and usage 
ell' tomary among ba ker , infor.mation r -la
tin to or ,to the affairs of thei individual 
oonstituents cannot qe divulged. 

ntcre t on For,eig Lo D 

1246. SHRI SURESH KURUP: Will 
the, inister of DEFENC be pI ased ,to 
state the lowest and highest percentag s 
of intere t paid by Union Oovernm,ent in 
1986 0 '0 for,eign loans received by it and 
to which agency of Government such 
·nteres'ts 'hav been paid? 

T' E MINISTER OF ST TE IN T 
DEPARTMENT OF EXPENDITURE IN 
THB MINISTRY O,F PI ANCB (S -~ I B. 
K. GAl>HVI): n respect of loan comnlit-
ted on Governm nt ccount in 
from DenmaIk were inter _ t 
the highest jnt rest . rat 
I RD borrowings which have 
inter st, rate that \Va 8.5<J~ 

r t half and 8.23%, during 
h If of 1986. 

1986, tho 
free witH 

was on 
a variable 

durin,g the 
the ,seco d 

1241. 
th Mini te 
state : 

(a) whether th trad pros ct b tween 
India and ,'s. have ,im r · ved:, 

(b) if so the.d tails th r f· 

(c) whe'tl r ny fresh trade a -r 
ha ve been signed; and, 

(d) if 0, the d ail th reof and t 
what ext nt the: \trade b twee ndia , and 
U.S.' will "mprov d ring 1 87-88 Y a '1 

T MIN STE 
M NIST Y 0 CO ME' C (SHRI P. ' . 

AS MUNSI) : (a) and (6) D taUs of' 
ndia' trade with SA during the la t 

three 'financial year arc given b 10 . : 

(Value: Rs. j 

'Year 
oil , xport 

1984-85 1765.83 1700.59 
1985 ... 86( ) 1994.25 2062.87 
986-87( 2357.56 1 63.01 

P' : Proyisi nal. 

It will be e n from the above tabl 
that ndia' non-oil - ports to US have 
been n th incr a _ during tIl la t w 
years .. 

() nd d) Th re ha be -- 0 ~ ~ rmal 
greernent betwee ndia a cl . U 

imp v bitat ral tr d . 
, the meting e,tw n tb 
and Pr - id n~ e, n of 
1 87' a ' mn1 n iew w or 
.fl1UC ouid b done 0 e p nd th pr, sent 
level of activity i the , eld of bi1a eral 
trad a d ,in e tmen. A th 
indi,ca.ti 11', trad between. 
i p ted t, imp ov 
1 7-88 

124 . DR O. 
W'U he Min· ' Lr 
pI a d. to st t : 
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(~) wh th ha be ' 
constituted in order to improve its work ... 

, in including p oduction and export as 
r ported in the Economio ime dated 27 

tober 1987; nd 

(b) if 0, the details (her,eof ? 

S .2 0 FINANe A 
OF COMME C (8 -_ I 
A,TT TIWARI) : (a) and (b) 

In accordanc with tb provision of tho 
Coffee Aot, the Coffee Board has b en re'" 
coo' titut d for tbe , riod of three year 
w.e,f. 2' th ugu t, 1987 for arry'ng ou't the 
v rio functions envisaged in the Act. The 

ard a resently , COD tituted pr,ovide 
ba anced re' .,ntation to th 'varian 
intere t connectod with tb 'coft e indu Itry. 

c id Chairman, m mb r of arHamoot. 
tatives of Govt' ., of the princip 1 

growin ' tates, other State , larger 
ge w '. mall growers, coffee curing 
e tabUshment, coit rade" labour, cofte 
c urner, in'stant co manufacturer I 

nd an min nt rsonality in the eld of 
re ~rchlmar eting/mana ment of col} e 
have been includ,ed in the Board, The 

ar~ h ucce ded in carrying out the 
un tion ent u ted to it by the Co ee Act . 

if g _ 200 h'craft era. 

1249. SR I MD D . MAHFOOZ ALI 
AN : Will th Minister of D FENCE 

be . 1 a d to :sta te : 

,h 'her i ,i' f ct tha,t an uItr 
r nch fighte M'irage 2000 crash,ed 

t mon,th of eptemb, 

b 'f 0, the d t Us thereof' and 

th 1. j C se ' for til lAP lane 
and w'hat _teps h ,ve b_ n takon 

nt ' h - att,er ? 

(c) Th majo.r causes of a.ir accident 
have b",cn identifi d to be hunlan error 
t chnica} defects and bird :strike. A 
number of st,cps have be n taken to 
reduce accidents ,due to these causes which 
ian, on-goin proces. Some of them 
are given below 

Human e ror 

The important re edial measure tak n 
to reduce human error ,accid nts are ~ 

0) The training pattern has been 
modified and a new syllabbi bas 
been introduoe:d with emphasis on 
advanced operational training 
exe'lcises. 

(ii) The, training syllabi have been 
reviewed in d-pth to ensur that , 
junior pilot are introduced to 
high workload/high risk ' exercises 
in a progressivelregulated man~er . 
Standards for ea.ch pb!_e of 
training have been set and are 
being monitored. . 

(iii) adio and Navigational aids are 
being given particular attention. 
Manda to ,y requil'ement of essential 
aid's a~ airfields bas been defined. 

(iv Appropriate in.structions have 
been issued to ensure that m di
cal factors like aircrew fatigue 
and hypolyc mia do not cantri ... 
but to accidents. 

(v) n:strnment flying training and 
night flying training hav ,been 
r vi,ewed to m.eet ,ol'era.tioJ;lal 
requi em nts by day 'and night.. 

(vi) Setting: and quantifi,?ation of flylng 
training standards in flying train... ' 

' inS establi hments have been 
establish d . 

(viii) syst,enl f moni ocing training 
stand rd and, standards of' Quali
fying Flying Instructors 1 a been 
introd d. 

d .. The Dlajor st,e ta. en/b iog » tak n to . 
r d: C Be id n t by technio 1 .defects are : 

.. 




